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SHRI $.R. BOMMALI: Madam, World
Bank assistance is to the tun of Rs. 2300

crores, to be precise. 1 have given the
names of districts and states which have
been benefited. There is a monitoring
agency which evaluates it at the state
level and the district levei. The namber
of additional schools that are opened and
the number of additional teachers that
are appointed, all these things ar2 moni-
tored every year.
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SHRI §.R. BOMMAI: Madam, it wili
be paid by the Central Government only.
The government of India has to pay the
World Bank loan. The service charge is
at the rate of three-fourth of one per cent
per annum on the principal amount of
credit withdrawn and outstanding and the
committed charge on the amount not
withdrawn is at a rate not exceeding half
on one per cent per annum. The repay-
ment period is 35 years which can be
extended by ten years. That means, you
have to pdy it within 45 years with
minimum of interest and this will be paid
entirely by the Government of India.
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SHRI S. R. BOMMAIL: Half a per
cent.
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Forest Policy

*146. SHRI JAYANT  KUMAR
MALHOUTRA: Will the Minister of
ENVIRONMENT AND FORESTS be
pleascd to state:

{a) whether Government propose to
amend the current forest policy in order
to ensure more involvement of local
communities in guarding and managing
forests;

{b) if so, the details thereof; and

(¢) Government’s stand on World
Forest Treaty? '
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